| TEM NO 59 COURT NO. R-2 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR S. G SHAH

Petition(s) for Special Leave to Appeal (G vil) No(s).24949-
24950/ 2004

(From the judgenent and order dated 30/01/2004 in SA No. 243/2003 &
CWM No. 58354/2004 of The HI GH COURT OF JUDI CATURE AT ALLAHABAD)

SHAFI ULLAH KHAN Petitioner(s)

VERSUS

REA ONAL LEVEL COW TTEE & ORS. Respondent ( s)

(Wth appln(s) for c/delay in filing SLP, perm ssion

Dat e: 28/09/2006 These Petitions were called on for hearing today.

For Petitioner(s)
Ms. Rachana Srivast ava, Adv.

For Respondent (s)
Dr. |.B Gaur, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Nobody is pr esent for t he petitioner. In view of

observation by Hon' ble Court’s order dated 23.1.2006 | earned counse

for t he petitioner has to seeks sone i nstructions from the
petitioner. Consi dering the nature of the dispute and facts stated

in t he or der dat ed 23. 1. 2006. Li st t he matt er bef ore t he
Court.

(S. G SHAH)

t he

Hon' bl e



Regi strar



